FORM A
PUBLIC ANNOUNCEMENT

{Undar Regulition 6 of the Insthency and Bankruptcy Boded of India
{Insobvency Resohdtmn Process for Corpoarate Persons) Begulations, 2016}

FOR THE ATTENTION OF THE CREDITORS OF
M/S |-DZIRE HOSPITALITY PRIVATE LIMITED

RELEVANT PARTICULARS
1. | Mame of corporse detics - | M LOGE Hompiaity Privele Limitad
| 2, | Dabe of incorporation of conporsto debiar  20-00-2014
3, | Authority under which comporsis ORDICF 6 | Regstor of Gompanies, Deini |
4, | Comporate idently Mo, [ Limaed Liabity | USSO00DL201 4PTC265148
iderdficaion Mo of corponte delior

5lmnmadmwgﬂﬁaduﬂmaﬂ 'Hamcmeuﬁm_ﬁﬂmwmrm

principal office (if am) of coporaln M Dsalbi-T 10070
[oeble 0 S -
A, | Imckeoncy commencament die in 15ah Docgrmibar 22 (Honbin NCLT pasand ceder of
respect of comorate debior appointment ol FP on 07122022 AP reoshed

| | Intsmation of apporemant by amad on 15.12.2022)
7, | Esfirraled date of cosore of nschency 178 June 202 (180 disys o e irechenty

| MEGOIAON DO0SE i | Commancermant daty which i 159 Decamivar 2022
R, | Mame anci regisralion numiber of e Hamme: Suman Kumar Vermma

wEokvency professonal BCIng as lenm - Aegistration Mo:

| iR pholeliai | EEPAO0E IPA-NOGEA2, | 2021200213457

A, | Adcreds and é-mal of B inlecm Ackidrems: TAGA Surrsan Fumar Verma
mesoiuton professional as rgisenad S Ve and To., Cos Acoourtanis AZ2AP205E,
with e Board Lame No. 10, Indra Park | Paiam Colony,

s Dl 110045
| Emai M0 | itz @ gl com.

10, Addness and e-mal to be used for Address: CHWA Suman HUmar Verma,
comesponcencs velth the ntenm SK Verma and Co., Coss Accourtnls 87280208,
MEACILAON Probeasaonal Laa Mo, 13, Indra Parkl . Palam Colony,

M i 110045
Email 1D ; ideie cip@gmal com

1. Last date for submssion of daims | 259h Decambar 2022

12, Classes of credices, Fany, unde ML
clasd {0 ol Sub-Sechon (GA) of
sechon 31, oedanad by T imeim

1.| Marrem of inschercy Profissionaly et Applicatie
darified 1o anl &8 Auhonsed
Representative of crecions N a class

T4 ta) Petanrrt Fonms ana el gow invhiorma iowrloacss

) Dtk of authorized represanialives | Phiysicad Addmas © NA

|__ e avaiably at

Nosice iz hereby gen that the National Company Law Tribunal has ordered the

commancomant of a Corporie Insohancy Rasolusion Procoss for s DZIRE HOSPITALITY

PRIVATE LIMITED on Tth December 2022 (Recaived by IFP through e-mad on 158h

Dacarmizar 20223

The creditors of M/s I-DZIRE HOSPITALITY PRIVATE LIMITED, ars hereby called upon o

subemit thek clams with proof on o belore  20ih Decemnber 2022 1o the Inbérim Reaclution

Prodéfseceal &1 the ackdness mentionad aganst Entry No. 10

The fnancisd creditors shall submit their prood of caims by electronic means only. AR olber

crindibons midny susberdl the prool of clairmd i parson, by poost of sheciranic misand,

‘Submistion ol false or misleading proofs of claim shall stirac] penalties.

Date: 18th December 20022 Surman Kumar Verma

Place: Now Daodhi Intgrim Aesolution Professional
Registration Mo, IBEIAPA-DOZIPA-NODB4AR 202102213657
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